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SHRIMATI JAYA BACHCHAN: Sir, this is a very general answer. [ just want

to state...

MR. CHAIRMAN: Do you want statistical information?

SHRIMATT JAYA BACHCHAN: Yes, Sir. I wanted specific information. This 1is

a very, very general political bhashan.
MR. CHAIRMAN: It can be made available to you if it is not readily available.
SHRIMATI JAYA BACHCHAN: T hope so.
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SHRIMATI AMBIKA SONI: Sir, [ wish to say that the hon. Minister is one
of the very bright Ministers.

MR. CHAIRMAN: Yes. Now, Question No. 366.
Rising of sea level

*#366. SHRI CHUNIBHAI KANIBHAI GOHEL: Will the Minister of EARTH
SCIENCES be pleased to state:

(a) what difference has been noticed in sea level due to global warming during

the last five decades;
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(b) n what manner unauthorized developments in coastal areas, diminution of
green belt, unrestrained tourism and lackadaisical approach towards coastal conservations

laws have adversely affected the coastal areas in the country; and

(¢) in what manner Government plans to protect coastal areas [rom rising sea

level?

THE MINISTER OF EARTH SCIENCES (DR. HARSH VARDHAN): (a) to (c)
A Statement is laid on the Table of the House.

Statement

(a) Sea level rise is a very slow phenomenon and is manifested globally
with pockets of sea level nise/fall trends. The Fifth Assessment Report (AR5) of
Intergovernmental Panel on Climate Change (IPCC) suggests that global mean sea
level has risen by 19 cm over the period 1901-2010. Although the mean rate of
global averaged sea level rise was found to be 1.7mm/year between 1901 and 2010,
the accelerated rates of rise in sea level were 2.0 mm/year and to 3.2 mm/year
during the periods 1971-2010 and 1993 — 2010, respectively. The accelerated rise sea
level during the last 2 decades has been observed from both tide gauge records and
satellite observations. This rise in mean sea level can be attributed to both natural
variability and the effect of global warming. Most of the sea level rise is due to

thermal expansion of sea water due to increase in temperatures.

(by A number studies have been undertaken in the past for assessing the shoreline
changes; mapping and delineation of entire coastal wetlands including beach vegetation,
bio-shields, sea grass and opening of lagoons etc. Unauthorized developmental activities
without taking into coastal processes viz., currents and waves are responsible for
increased erosion leading to adverse impacts at certain locations along the coast of
India. Sea level rise can have long term impacts along the coastline. In general, it
is expected that east coast of India is more vulnerable than the west coast because
of its low lying nature and hence the tendency of coastal flooding will rise if the
sea level rises significantly. The analysis of last 25 years data suggests that the
erosion, accretion and stable nature of Indian coast are about 38.5%, 32.5% and

29% respectively.

(¢) The subject of coastal protection falls within the purview of the States.
Accordingly, the measures for erosion control on coastal areas are formulated and
implemented by concerned States as per their priority. The Government of India,
however, supplements the efforts of the States by providing technical advice and
promotional financial assistance for management of coastal erosion in critical

areas.
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With a view to control and regulate development in coastal areas, the Ministry
of Environment, Forest and Climate Change (MoEF&CC) have notified the Coastal
Regulatory Zone (CRZ, 2011) Rules to ensure livelihood security to the fishermen and
other local communities living in the coastal areas, to conserve and protect coastal
stretches, its unique environment and its marine area and to promote development
through sustainable manner based on scientific principles taking into account the dangers

of natural hazards in the coastal areas and sea level rise due to global warming.

Further, the Coastal Zone Management Authorities (CZMAs) in various States/
Union Territories (UTs) have been entrusted with the responsibility of monitoring
the mmplementation of these Rules. The CZMAs are required to create a dedicated
website for monitoring and taking appropriate action on the violations like the
unauthorized developments. The State/UT Administrations are also required to frame
a comprehensive Coastal Zone Management Programme (CZMP) to address the

environmental concerns.

MoEF&CC under the Integrated Coastal Zone Management (ICZM) project have
undertaken a study for delineating and demarcating the hazard line along the entire
coastal belt of the country, including the nter-tidal areas. The hazard line 1s indicative

of the shoreline changes, including the sea level rise due to climate change.

The ICZM project also envisages large-scale assessment of the risks associated
with shoreline changes and preparation of a framework for development of management
solutions to combat these risks. Under the Phase-1 of the Project, shoreline management
plans are prepared for five identified coastal stretches in Gujarat, Odisha and West
Bengal on a pilot basis. This activity is planned to be proliferated to all the coastal
stretches of the country under Phase-IL

In addition, the Union Government has taken the following steps to study the

extent of coastal erosion:—

(i) A Shoreline Change Atlas for the Indian Coast have been prepared based
on satellite data of 1989-91 and 2004-06 on 1:25000 scale and similarly a
Coastal Vulnerability Index (CVI) on 1:100,000 scale for the entire country
has also been prepared. A web based coastal service on shoreline change
is developed to disseminate the information to all stakeholders using public

domain tools

(i) A Centrally Sponsored Scheme, "Critical anti-erosion works in coastal and
other than Ganga basin States" was approved by Government of India
under which, the anti-sea erosion works of the State of Karnataka, Kerala,
Maharashtra, Odisha, Tamil Nadu and UT of Puducherry were included.
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Appropriate protection measures arising out of the coastal erosion are also
addressed jointly by respective State Governments and the Coastal Protection and
Development Advisory Committee (CPDAC) of the Central Water Commission.
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SHRI JATRAM RAMESH: Sir, it is a little unfair that this question has been
asked of the Minmister {or Earth Sciences. It should actually have been asked of the
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1.00 p.m.
Minister for Environment, Forest and Climate Change. It 1s a hitle unfair but 1 will

not make life difficult for the Minister. It 1s a simple question. Actually, the answer
lies with the person sitting next to him, who is now looking after the Ministry of

Environment and Forest.

Sir, in the answer that the Minister has given, he has talked about hazard line,
he has talked about coastal vulnerability, and he has talked about shoreline atlas. Sir,
my question is very simple. In view of the fact that we now have a hazard line, in
view of the fact that we now have a coastal vulnerability index, and in view of the
fact that we now have shoreline changes, what action does the Central Government,
forget the State Governments, propose to take in view of the information that the
Minister himself has given in the answer? [ don’t want an answer saying that I%
e TgtHeE Bt REER! 2, S Tate @I d ardl 2, 39 30 A8 I8y

DR. HARSH VARDHAN: Sir, if the hon. Member carefully reads the reply, he
would find there that in a number of States, they have already taken up projects to
ensure that all these issues related to coastal erosion, etc., are all taken care of and
we are able to provide a future strategy with a scientific backing. This is already

in the answer If you want, 1 can read it for you, Sit

SHRI JAIRAM RAMESH: Will you relocate the people and facilities? That is
the question I had.

DR. HARSH VARDHAN: That is what 1 am trying to say. There is a detailed
study going on. If you read carefully, you will find that in the answer itsell we have
mentioned that the ICZM project also envisages large-scale assessment of the risks
associated with shoreline changes and preparation of a frame work for development

of management solutions to combat these risks.

Under the Phase-1 of the Project, shoreline management plans are prepared for
five identified coastal stretches in Gujarat, Odisha and West Bengal..

MR. CHAIRMAN: I am afraid Question Hour is over.



